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(a) whether Government are aware 
the uccessive visitation of natural calamities 

a everety crippled the economy of ri a 
e ltin in heavy dr in ge of r uroes 

under plan and oon-p n or; 

() whet er it i al 0 

cn ire marginal money ha 
ct th the 
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(c) if 0 , whether the State Govemm nt 
ve rged C al Government to eet the 

otir requirement of fund ; and 
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taken by the Ce ' ral 
reg rd ? 

THE MINISTER OF ST ATE IN TH 
M1NISTRY OF AGRICULTURE (SHRI 
ARl MOHAMMAD KHAN): a O.lIi a 
ha affi ted Y cyClone, a 
d u ht <luring e year 1982-83. Th 
G vernment of India have provi a 
a i tance to th State over and abov its 
PI n [JlJ th itu tion risins from ese 

(b) The State has a margin money of 
R • 871 lakhs and i available in the bwl et 
of l' e tate every year. Thjs money i 
me nt.~ r meeting emergent requirements of 
r lief. During the year 1982-83. the entire 
m in m y s n i ing the 
~I)O~tJt!t e 

to. 

(i) Cyc10ne 56.55 ,", ds 11~. 
(Iii) Drought 16.98* 17.64 

·ioclUaing R . 2.00 croce .Ie R. 

Misu e Cbarg ~vj d by L.D.O. 

6733. SHRI RAM PRASAD AffiR. 
WAR : WiJI the Minister of WORKS AND 
HOUS'ING be plea cd to refer to Un 'tarr . 
Question No.] 183 (a) dated 28 F'ebruary, 
1983 ~nd 9644 {b) dated 2 April, 1982 which 
'jist three nd seven premises re pectively 
where 1 % misu e charges were recovered by 
"L.D:O. a :a lor each oT"tnese len prert)1 
state: 

"(ti) tbe dates wben '0) ~s se eame 'to 
notice of L.D.O. for first time, (ii qate of 
L.D.O.'s notice for breach of Ie e, (Hi) date 
of issue of legal notice and filling of eviction 
suit by Ie see, (jv) date when lesse in-
formed L. D.O. of legal proce~diniS and tl}e 
actual date of eviction; 

(b) which of these premise were re~ 
entered during misu alongwith da of 
re-entry and withdrawal of re~entry with 
reason ; and 

(c) how much misuse ac~8 charge wer 
calculated and w at was actually rcx:overed 
in each case? 




